S.NO Name of CommercialDistrict Case No. Date ofDate ofNo. of Whether No. ofNo. o
Court Institution Disposal days Case adjournm days
between Managem ent between
the date ofent granted the final
institution Hearing hearing
and done or and
disposal not Judgment
(Yes/No)

IVACANT COURT OF SH./Central
IBHARAT PRASHAR,
[DISTRICT JUDGH
(COMMERCIAL COURT)A
01 CS COMM-
1691/20 07.11.2020 [ 06.04.2022 515 No 1 13
CS COMM
197/21 11.02.2021 | 07.04.2022 420 No 1 1
CS COMM-
051/19 08.03.2019 [08.04.2022 1127 No 1
CS COMM
1954/19 17.09.2019 | 19.04.2022 945 No 2 12
> [SH. RAJNEESH KR /Central
IGUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
CS
(COMM)/307/2
021 ICICI Bank
Vs RAVIKANT
SINGH o1/27/21 04/02/22 430 No 1 5
CS
(COMM)/1726/2
020 Punjab
National Bank V|
THE
DELICIOUS
BAKERY 11/21/20 04/13/22 508 No 1 11
CS
(COMM)/1571/2
019 ICICI Bank
Vs ADR POWER
INFRASTRUCT
URE PVT. LTD.
AND ORS.  Jo8/19/19 04/26/22 981 No 1 28
13 SH PAWAN KR. JAIN Central CS(COMM) I28.12.2020 [01.04.2022[ 459 NO NO SAME DAY|
[DISTRICT JUDGEH 13/2021 ADJOURN|
(COMMERCIAL COURT)A MENT
03




£8.08.2018

CS(COMM) 02.04.202 1313 NO NO SAME DAY
1501/2020 2 ADJOURN|

MENT
CS(COMM) 18.08.2018 [04.04.202 1325 NO NO SAME DAY|
h4/2018 2 ADJOURN|

MENT
CS(COMM) 08.08.2019 [04.04.202 970 NO NO SAME DAY|
1515/2019 2 ADJOURN|

MENT
CS(COMM) I21.12.2020 06.04.202 471 NO NO SAME DAY
1798/2020 2 ADJOURN|

MENT
CS(COMM) 30.08.2019 [08.04.202 952 NO NO SAME DAY
1650/2019 2 ADJOURN|

MENT




CS(COMM) 09.61.2019 11.04.2022| 1188 NO NO SAME DAY|
69/2019 ADJOURN|

MENT
CS(COMM) 03.01.2019 [12.04.2022] 1195 NO NO SAME DAY|
3/2019 ADJOURN|

MENT
CS(COMM) 02.05.2019 [12.04.2022] 1073 NO NO SAME DAY|
633/2019 ADJOURN|

MENT
CS(COMM) j08.07.2021 [12.04.2022 278 NO NO 1 DAY
2199/2021 ADJOURN|

MENT
CS(COMM) I23.04.2019 [19.04.2022[ 1092 NO NO 1 DAY
534/2019 ADJOURN|

MENT




06.03.2020

CS(COMM) 19.04.2022)] 774 NO NO 1 DAY
814/2020 ADJOURN|

MENT
CS(COMM) 10.07.2019 [21.04.2022] 1016 NO NO SAME DAY|
1141/2019 ADJOURN|

MENT
CS(COMM) 18.10.2018 #H## 1283 NO NO 2 DAYS
18/2018 ADJOURN|

MENT
CS(COMM) I23.12.2020 #H## 486 NO NO 2 DAYS
1950/2020 ADJOURN|

MENT
CS(COMM) 17.06.2021  [27.04.2022 314 NO NO 1 DAY
1840/2021 ADJOURN|

MENT




CS(COMM) 03.07.2019 FRE 1032 NO NO 2 DAYS
1051/2019 ADJOURN|
MENT
ICS(COMM) 19.02.2020 #H#H 801 NO NO 4 DAYS
670/2020 ADJOURN|
MENT
CS(COMM) 130.08.2018 #H## 1339 NO NO 2 DAYS
1203/2020 ADJOURN|
MENT
IMS. NISHA SAXENA[Central
[DISTRICT JUDGE
(COMMERCIAL COURT)A
04
CS (COMM)-1633 02.11.2020 | 13.04.2022 | 527 DAYS YES NIL 1 DAY
CS (COMM)-2824 30.11.2019 [ 22.04.2022| 874 DAYS YES NIL 1 DAY
ANNOUNC
ED ON
SAME
20.12.2021 [ 26.04.2022 | 127 DAYS YES NIL DATE
NO
(PETITION
U/S 34
IARBITRATI|
OMP (COMM) 31] 04.03.2022 | 29.07.2022| 56 DAYS | ON ACT) NIL 1 DAY




NO

465/2021

(PETITION
U/S 34
IARBITRATT|
OMP (COMM) 14| 11.01.2022 |29.04.2022 | 108 DAYS | ON ACT) NIL 1 DAY
OMP (T) (COMM 06.02.2021 |30.04.2022 | 448 DAYS NO ONE 2 DAYS
5 ISH. ASHWANI KUMAR|Central
ISARPAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05
INil
6 SH. PARAMJIT SINGH ,Central INil
[DISTRICT JUDGE
(COMMERCIAL)-06,
ICENTRAL
7 ISH. DINESH BHATT , DJ[West Nil
(COMMERCIAL COURT)A
01
8 VACANT COURT OF SH./West
IGURDEEP SINGH,
DEERICH; JUDGH OMP/COMM g%MI']IE-“IgAY
(COMMERCIAL COURT)A / /3/ 15.02.2020 19.04.2022 794 NO NO
e 2020 [FINAL
HEARING
SAME DAY
OMP(I)/COMM/ OF THE
6/2022 27.01.2022 02.04.2022 25 NO NO FINAL
HEARING
] SH. PARAMJIT SINGH,New Delhi [Nil
[DISTRICT JUDGH
(COMMERCIAL)-06,
ICENTRAL
1o SH. GURVINDER PAIJNew Delhi
ISINGH, DISTRICT JUDGE
(COMMERCIAL COURT)A
CS-COMM-
02 420/2020 05.10.2020 |[30.04.2022 573 - 1 25
CS-COMM- 01.11.2021 |30.04.2022 181 - 1 28




CS-COMM-

[RAJ KUMAR CHAUHAN,
[DISTRICT JUDGE
(COMMERCIAL)-01

INil

467/2021 01.11.2021 [ 30.04.2022 181 28
Cf;g/%l\gx_ 01.11.2021 | 30.04.2022 181 28
Cféggl\(/)[é\/ll- 00.11.2021 | 30.04.2022 173 24
Cfégggg’ 09.11.2021 | 30.04.2022 173 24
CS-COMM-
512/2021 16.11.2021 | 30.04.2022 166 23
CSS;??/(;IEQ\?- 16.11.2021 | 30.04.2022 166 23
Csl_gglzg\f_ 16.11.2021 | 30.04.2022 166 23
CSS;g/O;:)/Igl\f_ 16.11.2021 [ 30.04.2022 166 23
1 [VACANT COURT OF SH.New Delhi [Nil
ISANJEEV JAIN,|
[DISTRICT JUDGH
(COMMERCIAL COURT)A
01
12 ISH. PREM KUMAR|South INil
[BHARTWAL, DISTRICT]
JUDGE (COMMERCIAL)-
01
3 [SH. VINAY KUMAR|South INil
IKHANNA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
4 [VACANT COURT OF SH.South-East




15

VACANT COURT OF MS,
RAJ  RANI  MITRA,
IDISTRICT JUDGE
(COMMERCIAL COURT)-
02

South-East

INil

6

SH. SANJAY SHARMA-I
IDISTRICT JUDGE|
(COMMERCIAL)

[East

220/2020

CS (COMM) NO.

18-11-2020

30-04-2022

527

149/2019

23-08-2018

23-04-2022

1335

YES

7

[VACANT COURT OF MS.
ISARITA BIRBAL,
[DISTRICT JUDGE),)
(COMMERCIAL COURT)
(w.e.f- 20.07.2021)

North-East

n8

IMS. NIVEDITA  ANIL
ISHARMA, DISTRICT]
JUDGE (COMMERCIAL)
01

Shahdara

INil

19

UR, DISTRICT]
JUDGE(COMMERCIAL)-
02

Iz[:. SUKHVINDER[Shahdara

INil

20

ISH. GURDEEP
[DISTRICT
(COMMERCIAL)

SINGH,|
JUDGE

North-West

INil

21

[MS. BARKHA
IDISTRICT
(COMMERCIAL)

GUPTA,
JUDGHE

North

INil

22

VACANT COURT OF SH,
FTARISH DUDANI,|
IDISTRICT JUDGE|
(COMMERCIAL)

SOUTH
WEST

OMP (COMM)
30/2019

14.08.2019

22.04.2022

981 DAYS

NO

Nil

OMP (COMM)
17/2020

06.10.2020

23.04.2022

564 DAYS

NO

Nil




	Three Adjournment

